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|Mr, Chairman].

received from Shrimati Tara Ram-
chandra Sathe:—

“I reached Delhi on 20th May to
attend the Session of the Rajya
Sabha. Due to unforseen domestic
emergency, 1 was immediately
called back to Poona. In view of
the emergency which still prevails,
I will be unable to 'attend the
current Srssion of the Rajya Sabha
and I will feel most grateful if
leave of absence is granteq to me.”

Is it the pleasure of the House that
permission “ be granted to  Shrimati
Tara Sathe for remaining absent from
al! meetings of the House during the
curr=>t session?

(No hon. Member dissented.)

MR. CHATRMAN: Permission to
remain absent is granted.

STATEMENT BY THE PRIME MINIS-
TER RE SITUATION IN WEST
ASIA

THE PRIME MINISTER AND
MINISTER OF ATOMIC ENERGY
(SHRIMATI INDIRA GANDHI): Mr.

Chairman, Sir, may I express sincere |
House

regret for keeping this hon.
waiting yesterday for the statement on
the West Asian crisis, which I was to
have made by 5 p.m.? I am sorry
for the inconvenience caused to you,
Sir, and lo hon. Members. However,
I should like to gssure the hon. House
that this was due entirely to the fact
that T had to remain in the other
House to answer the points which
arose out of the statement which T
had made there. Even so, I had sent
word to the Secretary in advance thatI
might be a little Jate. I believe that the
Deputy Chairman was informed later
by my colleague, Shri Gujral, who
also informed the House accordingly

[ RAJYA SABHA ]

re. situation in
West Asia

I hope hon. Members will show theit
usual understanding of the situation
in which I was placed.
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Nearly two weeks ago my cplleague,
the Minister of External Affairs, made
a statement in this House giving
Goverment’s assessment of the explo-
sive situation in West Asia and ex-
pressing “our deep concern at the
developments that were taking place
there,

Since then our efforts in the Secu-
rity Council, as well as outside have
been concentrated on counseliing
moderation and lessening of tension
and preservation of peace in that area.
Qur Representative in the Security
Council, ip consultation with the nonh-
permanent members of the Council and
others, made earnest endeavours to
formulate a resclution which might
be acceptable to the Council. he
resclution aimed at supporting the
Secretary General’s recommendations
contained in his reports to the Coun-
cil and earnestly appealing to =all
parties concerned to exercise restratnt
in order to avoid actions which might
aggravate tension, Our Representa-
tive met with favourable response
and it was hoped that in the next
meeting of the Security Couricil signi-
ficant progress would be made in this
regard.

While these efforts were still con-
tinuing, news came on the morning of
May 5 of an outbreak of hostilities
beiween Israel and the UAR and
other Arab countries. The Secretary-
General of the United Nations made a
report to the emergency meeting of
the Security Council yesterday, in
which he gave an account of various
reports by the UNEF Commander and
the UN Observers on the UN Truce
Supervision Organisation and the Mix-
ed Armistice Commissions, of attacks
by Israeli aircaft on UAR and Syrian
territory.

I do not wish to utter harsh words
or use strong language. Bttt an e
basis of information avallable there
can be no doubt that [erael has esca-
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lated the situation into an armed con-

flict, which has now acquired the
proportions of a full-scale war,

The world today faces a disastrous
war in West Asia. The armed forces
of Israel and those of UAR and other
Arab countries are locked in combat
and the situation becomes graver by
the hour. If not stopped, this war is
likely to expand into a much wider
one, drawing into its vortex other
countries and developing perhaps into
a world war. World peace is in grave
peril. Our own national interests are
bound up with peace and stability in
West Asia. I do not need to expand
on this or to describe the horrors and
consequences of such a war. It is our
so'emn duty as a Government
ag also that of hon. Members of
Parliament to help in the restoration
of peace in the present perilous situa-
tion. It is the bounden duty of all
countries, large and small, to work to-
wards this end.

In the Security Council we have
been making earnest efforts for 2
cease-fire and withdrawal of all
armed forces to the positions they
occupied on June the 4th. We have
just now received news that the secu-
rity Council has unanimously adopted
a simple resclution calling for as a
first step a cease-fire. Evidently n
view of the gravity of the situation
a consensus emerged in the Council
in favour of bringing about imme-
diate cease-fire leaving other steps to
be taken up later. This is a hopeful
development. However, the resolu-
tion does not mean that troops are to
withdraw to positions as on 4th
June. Our representative in the
Council has stated our position and
this matter of withdrawal will neces-
rarily have to be taken up in the
Council without delay.

Hon, Members have no doubt learnt
with deep resentment of the wanton
Israeli artillery attack and subsequent
straffings by Israeli aircraft resulting
in death and injury of a number of
personnel of the Indian UNEF Contin-
gent in Gaza, These attacks were
deliberate and without provocation
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and in spite of the clear and unmistak-
able UN markings and identification
of our Contingent. I addressed a mes-
sage to the Secretary-General of the
United Nations expressing our grief
and indignation at these incidents and
asking him to take effective steps to
ensure the safety of our Contingent
and their early evacuation from the
area of hostilities. We have now
learnt from our representative that
the UN have alerted most of the
shipping companies around the world
to provide a ship immediately to with-
draw our Contingent from the Gaza
beach.

According to the latest reports in
addition to the 5 killed and 10 injur-
ed earlier in two attacks, as a result
of further shelling that took place, 3
more have been killed and 3 others
injured bringing the total loss io 8
killed and 13 known to be injured so
far. Government will naturally give
adequate compensation to the fami-
lies of the 8 soldiers who have lost
their lives, and we shall make sure
that the amount is not less than what
they would have received had these
men lost their lives in active combat.
Meanwhile T am sending a sum of
Rs. 40,000, that is, Rs. 5,000 per family,
by way of immediate assistance to the
bereaved families from the Prime
Minister’s National Relief Fund. There
can be no justification for Israeli Arm-
ed Forces to have attacked our forces
whose whereabouts, identification
marking and intention to withdraw
were clearly known to the Israeli
authorities.
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The Secretary-General in his mes-
sage of condolence has stated: “It is a
tragedy that these officers and men
who came from India to serve the
cause of peace in the Near East
should, through no fault of their own,
have lost their lives in a situation
where they had no means of defend-
ing themselves and at a time when

they were about to return to their
home country”, While conveying
this message the Secretary-General

has paid tribute to India’s noble and
generous contribution to peace-keep-

| ing operations in West Asia and slse-
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[Shrimati Indira Gandhi.]

where. 1 am sure the House will
join me, Sir. in sending our sympathy
and condolence to the bereaved
families.

MR. CHAIRMAN: I would like the
House to stand up for a minute as a
mark of respect to the memory of
those who have been killed.

(The Members stood in silence for
one minute.)
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SHRIMATI INDIRA GANDHI:
May 1 just make one brief clarifica-
tion? I believe as I was reading
‘my statement I said that the Secre-
tary-General’s repor{ to the Secu-
rity Council was on May 5th. Actu-
ally I meant June 5th.

SHRI DAHYABHAI V. PATEL
(Gujarat): Sir, many of us in this
House will agree with some of the
sentiments expressed by the Prime
Minister. We all pay our tribute to
the members of our Armed Forces
who were engaged in a mission of
peace and were attacked when they
had no means of protecting them-
selves and lost their lives. An
attack on defenceless people is
.condemnable in the strongest terms.
We would all like to pay our
tribute tc our representative in the
UN, Mr. Parthasarathy, for the
neutral stand that he has taken and
the policy of trying to avoid war and
to seek peace. But one is intrigued
-why the same policy was not follow-
ed by the Government here. The
Government of India gave up its
non-aligned policy and took a rather
partisan stand.

SOME HON. MEMBERS: No, no.
SOME HON. MEMBERS: Yes, yes.

SHRI DAHYABHAI V. PATEL:
Let us look at facts as they are. Is
it not a fact that President Nasser
vowed to obliterate the State of
Israel which has come into existence,
which the United Nations have
approved of? Along with him all
the Arab nations have joined, some
at his call immedijately, some have
come to his aid. How does this
augur for maintaining peace in the

[ RAJYA SABHA ]
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world and why was it necessary for
our Government here and the Minis-
ter of External Affairs here to take
a partisan attitude in this matter?
Why should we support a person, a
State, who calls for the obliteration
of a Siate that has come into exis-
tence under the auspices of the
United Nations?

AN HON. MEMBER: They
not done so.

SHRI DAHYABHAI V. PATEL: I
am sorry friends who do not seem to
be well informed are disturbing me,
but if people read the newspapers,
they will know that it was the call
of Presiden\ Nasser that was the
beginning of the provocation. If you
provoke a man by saying we will
finish you, what else do you expect?
The best means of defence is attack.
May I ask what did the Government
of India do when India was attacked
and when fthe Government of India
failed to dn that earlier, what was
the result? When we trusted China
we were a little alert from past
experience, did we not fare better?
toc much, how did we suffer? When
In this case I think our Government
has taken a wrong stand, and because
of our policy, misguided policy, we
have not taken the right gourse; we
did ot give the right lead to the
world for the maintenance of peace.
I think the Prime- Minister owes an
explanation to this country and to
the Parliament for taking this stand,
for giving up the stand that her res-
pected father took, first asking for
a cease-fire whenever there was a
trouble, asking for removal of causes
of irritation or the reasons why peace
is disturbed.

"“SHRI BEUPESH GUPTA  (West
Bengal): What did he do in 1956 .

SHRI DAHYABHAI V. PATEL:
What did we get in return when we
were attacked? We do not learn the
lessons of history. We went to the
aid of the Arabs at the time of the
Suez crisis. When China attacked
us, what diq we get from the Arabs
whom we went to their support?
When Pakistan attacked us, what
did we gef from the same TUnited
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have
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Arab  Republic? Why was it neces-
sary for us to go out of our way and
make provocative statements of this
«ype instead of pleading for restraint,
for peace, and requesting President
Nasser to desist from making such
provocative statements such as obli-
terating a State that has come into
being.

SHRI BHUPESH GUPTA: Presi-

dent Nasser did not do it, Israel did
it

SHRI M. RUTHNASWAMY (Mad-
ras): No, no.

SHRI DAHYABHAI V. PATEL:
Sir, I would like to say that in this
matter we should have taken the
aid of other African countries. We
should have called upon them to
appeal for peace,

DR. M. M. S. SIDDHU (Uttar Pra-
desh): South Africa you mean?

SHR1 DAHYABHAI V. PATEL:
1 am afraid that the doctor’s brain
1s working in another direction. So,
he is forgetting his geography. He
should concentrate on the loop and
not dabble in all things. There is
Ethiopia, there is Kenya, there is the
Ivory Coast. If he looks at our own
continent, he will find Ceylon, Nepal,
Thailand and Japan, These are
countries that stand for peace, and
with their help we should have urg-
ed restraint, for restoring conditions
for peace in the United Nations, Our
Government’s policy has failed bad-
ly in this. And the Prime Minister
owes an explanation to this House
and the people for taking up an atti-

tude that was rather aggressive,
that was rather likely to help 1o
escalate the war, rather than to

»
pres€rve peace,

SHRI Z. A. AHMAD (Uttar Pra-
desh): Sir, 1 welcome the statement
made by the hon. Prime Minister
because 1 think @ very correct posi-
tion has been taken. We have for
vears and years expressed our soli-
darity with the Arab people who
were victims of imperialism, whose
countries were divided and torn to
bits and who were victims of sup-
pression and of imperialistic exploi-

v

[ 7 JUNE 1967 ]

re, gituation in
West Asia

2668

tation. We have stood by them and
they have stood by us. Let us not
forget the origin of Israel. The terri-
tory of Israel was deliberately creat-
ed, carved, out of the homeland of
the Arab people in order to give a
base to the imperialistic powers to
manoeuvre and disrupt the grow-
ing unity of the Arab people and of
the Arab nations. That was a deli-
berate manoeuvre on the part of the
imperialist powers in order to split
the growing strength and unity of
the Arab people. Now, it was argued
that the Jews should get a home-
land, those Jewish people who were
murdered by Hitler in Germany and
in the whole of Europe, who were
always treated as outcastes in all
European countries, who were op-
pressed ang suppressed and who
were thrown out of their real home-
lands. The homeland of the Jews of
Germany was Germany; the home-
land of the Jews of England was
England; the homeland of the Jews
of France was France. But they
were thrown out of their homelands;
they were put at one place. An
attempt has been made and is being
made to convert them into imperia-
list tools in order to disrupt and
weaken the unity of the Arab
nations. Therefore, what has hap-
pened today is not acgidental or
fortuitous. A conspiracy was hatch-
ed, plans were prepared. The Israel
State was armed to the teeth, just
as Pakistan was armed to the teeth,
by these very nations, these very
imperialist foreces in the name of
fighting communism or something
like that. Now, because the Arab
nations are growing in strength or
marching forward from  stage to
stage and are foiling the conspiracy
of the imperialist powers, they have
now chosen this opportunity to ask
their puppet rulers of Israel to come
out and attack the Arab nations, 10
create a war scene, create distur-
bances, create a conflagration, which
will lead to a much bigger conflagra-
tion. Therefore, we as a nation,
stand by our pledges, stand by those
hrethren of the Arab nations who
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have stood by us in the past and we g, g #Y dTo o 7o & 57 %’

have to . . . et % T‘T&n'%fﬂ?'

AN HON. MEMBER: When? Never. T o

SHRI Z. A. AHMAD: And our “But the question of economy was
national policy has been to suppori raiseq and it was considered
them, treat them as our brethren and cheaper to get the troops to India
to stand shoulder to shoulder with by ship.”
them against the imperialist con-
apiracy. wq A ¥ @IT BT & oA

Therefore, 1 welcome the state- g9 Fa 76 I8 ¥ w4 *fgslew

ment. Only I want to say that we & AT 9T wad gfaat &1 T8t 9
should be more forthright in our

condemnation of the Israell rulers; EUIAS a1 gawArs feafs T‘[ﬁ
not only the Israeli rulers but also F faq Bigr ? ule S 9;ri'5h‘§ THTT HaAT

the imperialist powers who are today : ; s s
behind these Israeli rulers. We should q‘g\r?{?ﬂ T fea %’ F o AHE fer

state it categorically to the so-called ¥, WA I AT AW & A q4qT

maritime powers. They call them- qrqqgﬁ F@aTg | aArg 98 ST
selves maritime powers. 1 do not . ] ~
know how they call themselves so. ETE’IT & 3@ AR SUIEEE I faq

They are pirates. We should condemn 3T afast /1 CFAl q 3ET5|' & fi;l'l;f 9

the pirates the British and American ar wETT 97 ? > §fre E’d’a‘
pirates, and should stand firmly Ly = far &

our resolution, stand firmly by our {aal g% agl 9% F41 W@ WMT HE WY
national policy which, m this case, a1 FTERT q-gf T gg_-ﬁ ¥ f‘;,rq- ¥
has been cc»rre'ctly applied. GI"Q’TT!TT - '{T P T% g forat

ot geae Frg wourdl () | e g @ 7 @
qwTafa S, th'cl:% fga dfqsia orfea S A ¥ ST gar st
AT F F F g ST FEAT FT & 7aTT A TE O AR A IR
4 2, 9% wfq gw o1 ool agwET S S 5 9

! ~ Fal 74 FT @ & 7 at ag gar
qFC FT & | UM Fal wERAT 7 & QR A

FA ANE-ANT § T FFqeq {2191 St % !

¥ der §, IH Igi 39 1T F Jeorg AT AV fadew ag § & w9
faT a1 | § SaFT TgT ] FEFT @ WY T qge WY, T/ a8 FT A1 AL
g forad Sid g Fer g aarATT Wi A g fF g S A

“India was willing to withdraw AT TR & T FRAE *1 TFFHTA K1 HEAT
the Indian Contingent earlier but FT, IART AT FAT & T FAT ZEHT
Incbiity 1o agree to evacuation by | AT & A A &)
air.” g2 gaagaga & v foT garamdd

T ¥ uF a9 G @ fE & AR T AE F GTEAEA F

TR AR A R A Ay g | SomW g A1 THATHl ST o @
qqa7  ACT-IY qT fr A#qT g Sa¥ qIX ¥ qIFTN g FI 99T
daFa  UgEY Fr AIEAT & WAG FTUE 1T | AT T 5F AR A
¥ &Y oY awt ¥ T g AT qFT | et g g1 arg § fored g @
HIq & TR 09 §, WHHT FT FT frong wqd ary feafa 1 s &
FTAT §, T8 Jo Qo TIET 1 0F Fare A g ad | gadsd A e fF
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afcfeaa mit e 7 8, T W
farhiz asr €, 7 B affeafy 291§
AR g arwa AE R 2 ed werd
FY Aoq § Feq QFF FT FAT@ ALY
w7 4%, d1 a8 oF aga % fawaag
¥ qfcforg g1 awdl 21

IS SO qET AGRAT T FAXAT
fr gatgds AwFT § @ wE@E 9
gdl & Az geaa A faar g@ dae
7 gu 5 fF § wdwaw A =qag,
T O F, 5T g9 T A, AT A
faeg mifir & fac qe7 w97 g, 9%
J@wa AT Y 41T FT GIET @I A7
TeqTa qr gAT € ATF qgt wgd faaw
W | F A AT g oA
AT 59 NIAT q 4ATIE A4 FT T
UF I § TAR T g9 IF1C & I
FT qgFF 9 QF4 & faw, @ § "y
A FT NI FATET, FAT FI 3@
agrE FY AFIF T AT FI g w+
G T gH AT W qeqT € ? |@F F
avg 31 § 981 W AZ AT T T A
F1 fqt At #F7 A F2EAT 9T AR
farer f77 IFIC AT wzm@T 97 gfywa
TTF 0% qFAT § | A qG qE 7T §a
AR gaar Az & fF eaR ma 3w
qt g w9 § 43, § oA
ZgFT AT G IR g FX
areg # Tq 38 At afFeq’m w1 Am
35T aF g | zafad ag faqa wEes
2 T ag 98 ot & 9t qura gAr
a1z |+ & WL ZT @ T gAY
§A ¥ T FAEH FTWTFY wFA
Fqras g1 qRIE T gAY ATAFAT
wTog oArEes Ana § faar § AT
W@y &1, fFdY g WAT T Wy F;T
FET FT g 730 W AUIT IAZAT T
Iq LR 9T qeIEF 99 §L 5q qI4
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mifs #1 _ewrfed w37 ¥ g7 wfew &
wfa® FWET A WX F99 I3 |
¥ 78 ST qg T fE FA gw oA
W FT 987 THT & 3W 7F F) AP
¥ g9 g1 g KT 547 3HY g8 9%
wifa " warfag FT7 § g sa12r HFTIHATE
gl T 7

JUTA HAT & eq77 ¥ & oF J1T T
ATATAGATE | AT KT 77T 73 foed-
TA QY FTATE AT WL # 0 &%
q o a1T HTFET FIIT IART IATET
AR AT | & srAarg f aret & maar
TF SfaIr qoATaT § 1 g o o
wrals el o A 0w & g )
faeft & | fFT & wum w5 Y 7@
FAT 3T ATEATE fF IR T A& T
vey forart &, 5% 4w 7 qmA Y R
99 g0 TF AT AFF gATRIT ANH

F T O T gema feger aAiata
& AT I ATfeq Y Feqrfaq w3 F7
gcT FTT TN g9 F9ET &7 aH |

SHRI BHUPESH GUPTA: Con-
census contains of Americans.

’

*ft grz< fag Wkt wUEm A
A FIHFMTARIT FTHTUF FAAT
a9 gFar §, wifa F1 nearfug w307 &
St Agd § gWEl gl g, gat oF
T gq 39 ATRA § F %<& 999 al
{6T gu uw SwIEl ©1 399 @ &y
g1 sw gafafadt & T g7, 9w
AW & Ux A FEANT & HHTT UX
gq AT ¥ gmar ftesin 9 @
g wify gay ¥ M sw ang A
THATA ¥ gH ST FEHAAT J1F FWT |

e
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SHRI TRILOKI SINGH- (Uttar
Pradesh): Sir, in view of the fact
that Israel is a State recognised by
the Government of India, may I know,
Sir. if the hon. Prime Minister will
make it clear that India will never be
a party to the extermination of Israel?
That is number cne.

Secondly, according to information
in possession of the hon. Prime Minis-
ter, it was Israel which started war.

SHRI ARJUN ARORA (Uttar Pra-
desh): Mr. Dahyabhai Patel has admit-
ted it,

SHRI TRILOK]I SINGH: [ will not
be guided by Mr. Dahyabhal Patel or
even by the hon. Member. I want
definite information, What is the
basis or the source of information
with the Prime Minster in sup-
port of her sfatement that it was
Israel which escalated war? I would
further suggest to the hon. Prime
Minister to make further enquiry
because, Sir, in my humble opinion
India should adopt an attitude of
strict neutrality between Israel and
the Arab States, Whatever our sym-
pathies might be either with the
Arabs or with the Israelis, our attitude
should be one of neutrality and active
neutrality in order thal India might
be able to play an effective role in
bringing about cease-fire or peace or
successful mediation between the
warring groups.

Thirdly, in view of the dislocation
caused in the Suez Canal area, will
the hon. Prime Minister state, if she
is not in a position to state here at
the moment, that she will take effec-
tive steps to ensure that the supplies
of foodgrains to this country are not
disturbed as a result of the disloca-
tion in the Suez Canal area?

T VQAHTAT  (ITT §_W)
A, § AEF FTT ¥ & g
geedi ¥ fa 7ewm 5 oW o

[ RAJYA SABHA ]

re, situation in 2674
West Asia

oy @wear Y uw fyvasard
Tg & waeq ¥ Y 94« a€Y §, IT A
f=me &t &t i st wfeas &
e F & g Wfgy 1 gEny
3% fEl & S waw fwar g9 @
FT FAT JT T FAT J &Y (At
oI gaT & FAT ? S ag wEq & fF
T G &1 Aifa qeear #1 &,
goeas @, Bmfea g, wefrea
N, T F o A9, 3 AT AW Ul F
g 1 H o aw g s aga g fF
W <HT &1 ATfy qeegqar &Y Aifq
ffT g wrfer + S fF oag 2
Fag s g fF ww @R ¥ ag
TR AIAT FT HITAG Fg FT qH DO
5 zmaee 7 g5 fadfifesr w1 weam
#Ogw 1 | EER 9 A &7 qfe
R g 4 W dfE sifaw [
WY FE & | AT 6 I FF 35 Fme
A gH FATAR GT W & a1 AR gATATE
ga1s 931 % w9grmg & ey
Ffad § dHET &7 dwar foar
AT T HET T AW F 93 qAAF
A w4, I 99 F ag @A aM
A MT TSN A AT F dIHT
&, faare fafrmw & T # @
THA HT & @y hawr famr | avgw
F1 a|T aar g 5 W e S
g ifsg = N a7 S F§
FF & i &1 g g
I TF agrEad g 6 59 a7 Jo 9
g @1 Fgar 97 fF 7 § 7k agiEt
Ig T a1 B agr 99 e 2 o
gy feafr & 8 wieg FETC AT

AR fam 27 0
Fifear &1 F1E FTAT TG § |

SHRI A. D. MANI (Madhya Pra-

’ desh): Why quote anybody?
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i URAAIEN : T TAIT HT
AT g% ot @1 =0 Afgar ¥, =@
AT AT ArEiAee qrEt ¥ Fgr AT

“Israel 1s a dagger 1n the heart of
Asia by the West.”

o AMfgar § Fgr a1 & 3=
N TGN, IIAOAA S HT AT
aferar # oW § @=e g I fF afes
T A WF 1§ zafaw @ W og
i ST R JEay wwE A | § fE sl
FT 15T § i o1 e 7 e v
F X gaen far @ & 99 o} 1 g
fFaa @@ ar & s #y afaT #
FAIE HAT AMGY, AMfaST HT AT
=ifgu, dftr & W wgEar w0
=ifgr W WX WIS FT J@AT
A, FT W F FY A | Iq AHG WA
T GHIL A FATA  q1F TE AW |
#rA, & 78 WY 927 & GEATAT qaEdl F
T =T g 5 osw aww ¥ wamE
wEl o FaTgIaT S AgE A S A
& g foram ar f5 arfa F =y ),
foov &t afg & w9g 99 gw AN
43 y——fay, e A T
TgE——39 THT TR FqIET A& M
fFf @9 T FT TEIST FF
QHT F4& S99 g% 4T faar 1 1949
FT A@ AN A8 F 9w AFw @w
FATA & TAHOT T JTT FIAIT o
T AR Afgar ¥ FEr A9 fF @
FATA FT  TSAHOT GHT AMET |
9 o feufg oo #2199 W
AT TS 9L 15 afeefy Teg ar gfar
F A N qEEq TGS FWT
Y g SAN § § S IT T FY TgrAAT
F fag A9, =9 R TEE |
FE gHAT Far & a1 AR A
agrar ¥ fag oY e | T ARSI
@y gu @y 9T Aifen fF o oFam @
/A, AW, AR AFFS &
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T qars fr 9@ awa & suw e
VAR T Mg A & q W
et F famr O gaFr gfafafy o
Fifgar 1 fael, SR S F@eErr
A for @ s o gW fermdie
qAomE ¥ % faar, R o feeg sear
ST wEre ¥ fawear & 3EW ag v
TAT | qg 98 §HA AT 9 @S FAw
F1 UEEHIN GHT A1 AT @ 7
AT gHT WX qafare 9Tl HiX STo
Afgar 7 a7 v T&=T %Y, 99 o
difean &1 fad qwmw wva TS &
BT 4T gST 91 (Interrupllons) qTT
g7 AT | e ST g F A
fecttr forem 47 & & W afEeaE
1 FEATT &Y T | F g
frrmrtor 7 fardnt w@TE |

iy s aten (faame)

| TRAE : qY A 7T, qTH
a3 g1 (waad fwar o fF S geai-
g fgqat ov == g1 A1 wfaes
F ATA “E, TAX AAF AT AFT
g arfgm 1 F ymEw aqle fF S
BRIY AFS WAM AVE T AT FAT
FiwEq F9E 4 A GET TIARESF,
AaTicas qeEAa 1 Aifa v fgaaa
T8 o 1 FgA3 H diwiaee TE F
FA®y ¥ sa%T awfag f&Farn @w
A § Fer 5 ag va Avfq afqar
Fr g, Hrafees oEt &1 eFy, feraa
T HEr wtar =ifeg 91 M ARA
F Fzare F7 fa<tg F@T Infew ar o
sqaand gA qifxea & fadet o
AT 7g Fad ¢ % wieg g &1
weadisdty  difq afHr qewwar &
21, arfreara #1 A<a 839 o, qi{Eeaia
g AT EHT FL K, eHATF0F & AT Y
IR forar v 7 g0 1A € 1F AR
FAMgT F1 AHEF w47 3gd, {ava
q3 F1 ISFW ¥ gz AF AT A4

GES N
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T AT 41 &7 AT F W A AH A |
Y $F faqur #1, Sq T FY Fley &
fae za qfawr &1 gafaw 7 oo
A FEAT AT § o WL G A7
AfF ¥ 9aT AIWE IE F@ GO,
H33q T2 AT A FT w9AT {oqar d-
BIAX FT Fg FAAT AIAT F7g < qZ,
qAEAATE | AT F AT CF FIH A[T
q JAT Trgal g 5 299 95 Wi
T MT A ST FedqF @0 AG7 AT gH
SR |l 77 qed@ Fga @ F
49 7% F) fea g @ Atz 7@ 1 /AR
T & 94 qft A g f7amn &
AU J 9gF FV | AAT TE FHETS
F TuTdE F1 g TeAT § 7 UF aF
ar gw w3y & 0% gu faeg wimw &
1% &, fava wifsa =@mgq & ar fow
fam wmfeg =ga atar  eaafsq ar
g A ZRYY A0 AFAT A F
TF qIFd FT UG FIA AT T8 FL
TAAA BT AT AATCAT &1 SERT AT
A GIM | A FHATA KA
g91 feat 1 zafae 9@ T R
vafaord aw@at  =few A 1 34
qeav U M FT AT A1 THH AT
aq frgrar § ¥ sa% f@aw g, @
g ¥ fewm ;v 3@ avg &7 4@
F1 geq fadell g\ 77 Agr W
ST T TOFE gAR ARG T &1
wel Fg] Al & FFT w/F AT
FEAT & |

uF fa3g o FIa1 JwEar g )
WL AqvG KT G &I
T FGT & A (Interruptions ) WA
FY TTHTT 1 AW §F < HgAT AT |
I T ot T qur FT GAEH
B ST | by A T B A
FT AEHE o, F4T 7 AT A qiFear
FTAgET T ! gA ARA & 5 g
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FATEHE, TACHE qIHT qEeqdr #1
AifT gAr =fag | wRa @ Qe
gifafer fed<e fadw Hifv
Y ST 7 &7 A7 frgaw G A
St T sl AR @ Ay (wee

g1 & Iy § o wsg oF
e sz Y, TN qERgar #
AT wffgmed Afg @, st ard-
il ¥ 7 e W) w7 enh
FL A T ofrar )y A wX afew
ad & ¥ g §9 § 9+ qeeqdr
F AT A A FA & foag o qgan
QI

SHRI A D. MANI: I join the Prime
Minister and otherg in offering our
sympathies to the Indian troops who
have suffered grievous losses ag a
result of Israelr aggression, 1 would
like to say that on technicalities
Israel is an aggressor in thig present
conflict But 1in condemning Israel,
I would have taken 1nto account the
totality of circumstances which exist
in West Asia. Here is a small country
hemmed in on all sides by States
which want to destroy that coun-
try

(Interruption)

SHRI BHUPESH GUPTA: Not at all
Israel has been armed by the Ameri-
cans

SHRI A D MANI: . . . which
want to destroy the territorial iden-
tity of that State and destroy the
people who have made remarkable
contributiong to human civilisation,
who have produced Nobel Laureates
by the number, any number of Naobel
Laureates

(Interruption)

SHRI BHUPESH GUPTA: The
Americans who are using the people
there ag pawng 1n their game

(Interruption)

SHRI A D. MANI- I want the Prime
Minister to recall the dreadful days
of September 1965
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SHRI BHUPESH GUPTA: You can-
not mislead.
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SHRI A, D. MANI: We took the
decision to cross the international
boundary and march into Sialkot and
Lahore which produced a very strong
and prejudiceq reaction in the U.N.
circles. Why did we do it? Because we
felt that offence was the best form of
defence

SOME*HON. MEMBERS: No
(Interruption)

MR. CHATRMAN: You must
him to speak.

allow

SHRI BHUPESHK GUPTA: On what
basis

SHRI CHANDRA SHEKHAR (Uttar
Piadesh): Mr. Chairman, on a point
of order. Hon. Mr. Mani‘ has every
right to express hig opinion about the
West Asian conflict. But Mr. Mani has
no right to represent history in a
wrong way to malign the whole coun-
try, the whole nation,

SHRI BHUPESH GUPTA:
vulgar, crude way

In a

(Interruption)

MR. CHAIRMAN: Mr. Mani, do
not raise questions which will lead to
controversy. You state youyr views.

1 p.M.

sfi T ATAN : WA U HTEE
E WL F T WG I geA
¥ aEeql & Tawean & w0 s fE
ey ot @ FY I & AT A
w1 wiyFre gar afiam § gfug
¥ mEw ¥ S\ew w1 AT A g Ev |

SHRI BHUPESH GUPTA: I would
like Shri Rajnarain to be

sy TR ¢ GTEE A HIET
a7 gfax | zE Ao & § fF
naC gATe fewwr § 438 arF W g
877 RSD—S5.
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@il # gfe & Q1 sad A A
AR #fam ¥, wr wd
T &1 AR E N 2 AW
I RA waaws e
He can talk gomething illegal. He

can talk nonsense. He can talk a}l
things. )
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SHRI BHUPESH GUPTA: We are
not questioning his right, but if he
utters such arrant nonsense, we should
be allowed to repudiate it.

MR. CHAIRMAN: Mr. Manij, iry t
avoid controversies and state your
point, I want gilence {0 be maintained.
Simply state your suggestions.

SHRI A. D. MANI: Sir, recently
the Supreme Court has held that
Fundamental Righty are inviolable
and cannot be amended by Parliament.
But, unfortunately, I am not having
the fundamental right to express my
views on a matter

(Interruption)

MR, CHAIRMAN: Please be »briet.

SHRI A. D. MANL: I am very
brief, Sir, but they are pot allowing
me to be brief. Sir, I am not a pro-
Israeli; I am not. )

SHRI BHUPESH GUPTA: Can you
deny that Israel and America have
their base in Asia?

SHRI A. D. MANI: Israel has got
a right to live and ’

(Interruptions)

MR. CHAIRMAN: I would like te
request hon. Members again to hear
him. They have their right to reply
to him when they speak,

SHRI BHUPESH GUPTA:: 1 ac-
cept your ruling and I am sure your
will call me.

SHRI A. D. MANL: J wanit fthe
Prime Minister to give us her views
on the twu Resoutions which are now
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before the Security Council. There
is one Resolution sponsored by the
United States. I do not like the
United States; I am anti- United
States. You must be very
happy when I say this . Now the
U.S, Resolution wants Israel to with~
draw to the 1949 lines, which means
that Israel will lose some territory.
But India, our representative there,
has tabled a Resolution asking the
contesting parties to return to their pre-
June 4 positions. This means that we
accept that the Gulf of Agqaba is an
internal waterway. Sir, I would like
the Prime Minister to bear in mind
that we have got the strait of Talai-
mannar. If, suppose, somebody in
Ceylon says that it is an internal
waterway of Ceylon, would the House
accept the position? The Dardanel-
les strait falls within one mile of the
territorial waters of Turkey, Yet it
is an international waterway. And by
accepting the Gulf of Agaba as an
internal waterway . . . (Interrup-
tions)

There is no tolerance in this House,
You talk about Fundamental Rights.

SHRI LOKANATH MISRA (Orissa):
They don’t believe in democracy; it
is funny.

SHRI A. D. MANI: My main point
is this. The dispute is that the Gulf
of Agaba must be treated as an inter-
national waterway, and unless it is
treated as such, there is no likelihood
of peace returning to this wartorn part
of the world. I am not suggest-
ing that the U.A.R. should give up its
territorial rights, but Israel must have
the right to live, and 1 want this Gov-
ernment to give ys its view in  the
matter.
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Today Sadar Ayub 1s non committal
because America has not commitied
RKerself against this side or agamnst
that side. But we are a free coun-
try, but Pakistap has proved that she
13 working under the US A, under
the policy of US President.
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=t go g0 arfes (wrq WX
FUHIT) . |, § AT AW 71 3TF
FAA QT GATFAE 907 QA §
¥ wwm g fF s qww & g
q A fEReara 7 qFaUH AT a7 Py
frey W @ & AF@T 473
SarET @Y A ) dwmeEd &
wron faeger q@fael adr & afew
AR & a3 ¢ v aw
FFFA T FFT T, T T T 6
T =T FT AT T |

st ¥70 To WFFT - "HGT W1
oagT FE |

Qo Qo WIS oAYT FAWT-
ATAT F FAAT AEAT Fg M fag ax
EWAT 3T & IAF 6T FWRE T 3T
FL | X auAdl g F gxwa (gae
% I S F 7HEA &7 fAgT gw-
T d ¥ grream T g afea awr
a5 ez ain a8, § ox =19
A FEAT ATV E 5 SR uw oy
1T Fal & faew! atvata A1 qrie
¥ FIE IEEF AN 7 AR (Fw |
nafeer fegeaw & faare sRmme
w07 f& GFEAQT 7 Aqw 9w &
fag @ AR 9T gwar
frar | 7z g@vwa 78 &, afes aw
frexr s &+ A faeT afnr ¥ oW
frrgear #Y 2w & @7 Tverem
FEAT [ 98 F9 AR F1 A199 &
AT IAF &TAE AT ;W {ggEd

i1{ 1 Hind: transliteration,
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AT ATAGTT GoF T F ST WA L

3 fegwam ¥ fesmr s@mm #61 )

fyee Javs, § At ag o
F AT g 5 o 7 6 wa
AT G T EATT gAT AV AN €Y [0
afrT gt aF wea W aglai
qiess ¥ A <19 araq gy wifgy fv
7Y A TE@Iq MY AERET AV S A
% W &7 ¢ A Amafaen, O
EIEEE o HECIE LI (I A 1
T[T T, Tmeter aeaw fafawgt
T 91q #§ A ) @ gf w1
¥ fr e wa Awofasw &Y
femaa w3 &, amfasw € femmaa
aTar g A wwifafasy § fgams
v T aifaw % feame g, g ag fedl
Sy Aew AT aenaEr) gy afa
T, T A qE B ) AR [ITNGS,
ST S AT HAATT TS & W FES

g Ir wifpeara wamY wex g afew
today Sadar Ayub is non-committal
because America has not committed
herself against this side or against that
side, But we are a free countrv, but
Pakistan has proved that she is work-
ing under the US.A,, under the policy
of U.S, President.

! gURAEAT 7Tl (JATHRT ) ¢
R A dEa Y,z q A

= go gAo arfew : W wE
g %1 f¥ aTEd g a1 W w4,
59y AR AHA, TH AT BT
a9, IFFT F 99 NG T, FH 99
#Hfg<r 9X, S qO-gerHDET g
wremrEl ¥ fqu fagma @ sEais
g 8, 4T IengEEH AT & aR%
wawwt & fg wa & wgw e
g IR P AV ATY 99 YT
5y |9 #Y wfaz T F g, @i
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97 IRW T q fram o4y ad

fear | IR A O w7 Aoy
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M IFAT g7 AT 9T AT e
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# AT & g WY o sgar
LRI U A S
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w1 St AT 3 o A< T e
# qw G, gfAaT & G Ow fawr,
o\ % & TIET & waer 31 3 favar
T € 7 W1 9g W w arr g fe
qiffear ox BT 9eF &, fggear
R AT AT 2, fggen o
FT WAT WA W W g7 w
®1 A < # Jw Fopar o w@r @ fr ww
TV 4 ¥, TNUET BT 75 § FHHY,
qAT T ¢, 98 faegw o g ?
ferge w0 £ |TAT ALY ST )
T Weh TWAGT & Tk § oy
wager ifadr ww % Hfaw
a1 fv WE § oy g wes
afer @ ag sy 5 owgha
®T QR AW . ag miaT # 3T §
W TR I AT TWIETN fRemar
T g gmamta fgamar mr
A AW AT THA A fgmge
¥ faurfgdt = ae 78 fpa, T
Mfast adl 9918, #171 $04 W7 78
91 fF gREaE e §- gy
ww wfas F e A § 0
T 3% W § R IT A aa
% WA oot afew W, wx
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[ To THo ~TITF]
whiTEw arfow &1, Tq A9 £1 arfaw
), off ArH™A F@TE 1 AT TAE
faw fegema & FdaTow &Y
ITHT FQIGT TT, IART Q1T 97, IAXY
ANARFEY Y, IART AFATAEY g7
LEGRCEICCCUE

MR. CHAIRMAN: Now the TMe-
publican Party, Mr, Khobaragade. 1
am trying to see that every party is
given the chance. .

SHRI LOKANATH MISRA: Sir, 1
would like to have a clarification from
the Chair. 1If it is only representa-
tion by parties, then only one spokes-
man from each party should be
allowed to speak. If you make it a
free for all, I would like my party
io get the chance. Now if each one
of them will get the chance, it will
continue for flve hours.

SHRI BHUPESH GUPTA: It nay
continue for two days. I have no
objection. The position with regard
to clarification is nol on party basis,

SHR! B. D. KHOBARAGADE
(Maharashtra): Mr. Chairman, Sir,
I am nol satisfied with some of the
statements made by the hon. Prime
Minister. She has tried to apportion
blame on the issue of the war. She
had blamed Israel for escalating the
present war., Our main concern in
this conflict should be our gwn wvilal
national interests, and in this corflict
our vital national interests are in-
volved. Tf +his conflict continued and
there is no cease-fire, thea it will
affect our economy and all"our deve-
lopmental plans. We have to import
foodgrains from the Western coun-
tries and we have to get cotton from
the UAR. We have got to get petrol
alsp from these areas. If this war
continued for a pretty long time,
then our economy which is already
in a topsyturvy condition will be
further ruined. All our developmen-
tal plans will also be ruined. There-
fore our prime concern in this matter

[ RAJYA

SABHA ] re. situation in

West Asia

shsould have been to see how to safe-
guard our interests jn this war-trou-
bled area. The first thing is to have
a cease-fire in this Middle REast area.
But by taking a partisan role, by
adopting a partisan attitude, we have
mortgaged our independent position
and we have abandoned owr peace-
making role. Therefore it will bpe
very difficult for us to secure appro-
val of the belligerent nations to the
cease-fire proposals.

26go

We always believe in peaceful co-
existence and, therefore, we should
also see that Israel also exists along
with the Arab nalions. Israel was
created not only by the Western
powers—Britain and the United States
of America—as has been claimed in
this House—but Russia was also res-
ponsible for creating Israel. Russia
supported the creation of Israel in {he
United Nations.

AN HON. MEMBER: Russia co-

sponsored the proposal.

SHRI B. D. KHOBARAGADE: Ves,
Russia co-sponsored it. And also the
very next day of Israel’'s existence
Russia recognised her. Russia changed
her policy only in 1956. Therefore,

now il is the responsibility of all
peace-loving nations to see  that
Israel exists. Mr. Tariq said that

India also does not want *o destroy
Pakistan, That is the proclaimed
policy of 'the Government alsg and
almost all the people of this country.
Except some individuals and a few
parties who claim that they want to
destroy Pakistan, the view of (he

. vast majority of our people, about 30

to 90 per cent of our people is that
they want to see Pakistan exist.
They also want to see Pakisian pros-
per and flourish. On the contrary
what do we notice on the part of the
Arab nations? They want {¢ destroy
Israel. If that is the attitude of the
Arsb naions then it will be very
difficult to maintain peace in  that
area. We should not have taken sides.
We should not have taken a partisan
attitude. As a matter of fact, it is
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very difficult even to say wlhg is res-
ponsible for this escalation. No doubt
there may be some information with
the Prime Minister which she has
received to show who is responsible
for escalating this war. May I ask
the hon. Prime Minister to tell us
who is responsible for precipitating

this crisis? In my opinion, Sir. two
factors are responsible for creating
this crisis. The first factor is the

withdrawal of the UN. Emergency
Force. Since the Arab nations claim
spvereignty, they do not ‘ike any
other troops, Indian or other foreign
troops, even if they belong to
U.N., to be on their soil; they can
insist on  withdrawal of such troops.
But I should like to ask this jues-
tion at this stage. Why did they
choose his particular moment to ask
for the withdrawal of the UN. Emer-
gency Force from Arab soil? Why
was it not done earlier in the past?
Why did tkey do so at this particu-
lar juncture? The second factor that
has led to this crisis, according to
my humble opinion is the blockade of
the Gulf of Agqaba. These are the
‘two factors, namely, the withdrawal
of the U.N. Emergency Force and the
blockade of the Gulf of Aqaba. These
are responsible for precipitating the
crisis in the Middle East.

Sir, we hear that the United Nations
Security Counci' has passed a veso-
lution unanimously asking for a
cease-fire. I do not know whether this
cease-fire, will be waccepted by the

belligerent nations, because this
morning we have heard various
things from the radio. We have also

heard about the attitude of the Arab
nations. They have suspended their
diplomatic relations with the Western
countries, T mean the United Kingdom
and the United States of America.
Not only that they have alsg put a
block to the passage of ships through
the Suez Canal. I do not know whe-
ther these two steps would be con-
ducive to the maintaining of peace
in that area. It should have Leen the
prime concern of our Government to
parsuade the Arab nations, They
should have been told that first of
all they should accept this ceyse-fire
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and then we shou'd all have worked

for the peaceful existence of Israz]

and the Arab nation:. Cnlv in this

way can we safeguard ..ur -ational
interests?
MR. CHAIRMAN: Mr. Bhupesh

Gupta, you may ask your qguestions
for gettting clarification.

SHRI LOKANATH MISRA: Dlease
give us also a chance, Sir.
DR. ANUP SINGH (Punjab): Mr.

Chairman, Sir.

SHRI LOKANATH MISRA: I would
like to make it quite clear, Sir,

SHRI ARJUN ARORA: Sir, this
side also should be given a chance.

MR. CHAIRMAN: I have gasked
Mr. Gupta to put his questions. He
should not make a speech. He want-
ed to put certain questions for clari-
fication.

SHRI LOKANATH MISRA: What
about us? '
SHRI BHUPESH GUPTA: I am
not afreid of the Swatanctra Party,
Sir. You may allow them. I shal]l be
grateful if you al'ow them. You can

take two minutes from my time and
allow Mr. Ruthnaswamy, I atn quile
willing.

SHRI D. L. SEN GUPTA
Bengal): What about us?

(West

MR. CHAIRMAN: Let Mr. Gupta
go on. I shall see about the rest.

SHRI BHUPESH GUPTA: First of
all T must say that I am a little sur-
prised—and I should like to know
whether the Prime Minister and the
Government share my surprise—that
some people here should have spokes:;
in the manner in which they did,
demanding almost a support of Israel.
Is it not a fact that this is the thiz?
time that Israel launched an attack
against the Arab nations? Firsy it was
in 1948, the second time in 1956 and
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now g third time. 1Is it not o inct,
Sir, I should like to snow fromn (..c
Prime Minister, whether she is zwaie
of the fact—I am .sking the ques-
tion—{hat all these y.ars the Uated
States of America zud Britain  and
also West Germany  have lavishly
armed Israel with a view to utilising
her, with a view i :sing her 33 a
pawn against Arab 1itionalism and
this thing now is also part of the
same game? Is it not a fact, I would
like {0 know fro~— e Prime Min-
ister, that in this p=riod again, Mr.
Harold Wilsen in the House of Com-~
mons spoke and apoealed to the so-
cal’'ed maritime nations to gang up
for an attack? Is it not also a fact,
I would like to know from the Prime
Minister, that the Sixth Fleet has
moved into the M~diterranean Sea
with aircraft carri-vs which are now
being used to provide air umbrella to
vhe Israeli forces ton attack Egypt,
Jordan and other countries? Is il
also not a fact—I do not know why

it was not mention~d, T think it
should be ment~hed now—that
attacks Dbaseg o the U.S. air-
’craft are alread going on, that

‘these aircrafts ar- varticipating in g
big way in this -*'ack against the
UAR and cther contries? Sir, T also
want to know wt ~*her it is not a
faet that the Israc''= have Qdeliberate-
1y killed not onlv ‘he Indians but
they have deliber~*~ly launched an
attack now becavs: they rea”ised and
their masters, Ameo-ica and Britain,
have realised +hat the so-called
Islamic Pact had ¢ ™o tp an end, that
the Arab nations were getting to-
gether angd were ronsolidating their
position and the -ituation was such
that it would be i  onssible to launch
upon any such .ble, Therefore,
according to our i-formation, on the
orders and at the ‘istigation of the
Uniteq States an” ™ -tain the whole
thing has been r - ipitated in order
te curb and supm -s Arab national-
isgn. This 15 the - 'w of the matter.
I am surprised *° ' hon. Members
should ask the 7 ‘ernment to be
-newtral. What ic + wrality between
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a war of aggression and a war of
defence?
MR. CHAIRMAN: Mr. Gupla,
kindly put your question.
SHRI BHUPESH GUPTA: Ye-.
Sir. The question is whether t(he

Prime Minister takes the position now
that there should be neutrality bel-
ween a war of peace and a war of
aggression? Is there to be neutralit;
between a war of colonialism and 2
war of nationa' liberation? That it
what 1 would like to know, If the
Prime Minister is to be accused I
also make the accusation that she
has been erring on the side of mode-
ration. It is not @scalaion, it is the
starting of a war by Israel and then

it ig deliberately escalating jit. But
she wants to be moderate. She may
be moderate, it she likes, but 1

such matters, Sir, I am not g man ol
moderate temperament. Then abov-
consensus, why shouldn’t there be a
consensus of that kind? Consensus 1¢
meant tg vindicate our position n
the world

MR. CHAIRMAN:
tion.

SHRI BHUPESH GUPTA: Sir, is
not consensus meant for vindicating
our agnti-colonialism and our anti- im-
perialism and projecting to the world
especially when . . .

Put the ques-

(Interruption)
SHRI LOKANATH MISRA: Sir,
this is all repetition of the same

thmgs. We listen to it every day.

SHRI BHUPESH GUPTA: Why, I
'isten to you every day.

SHRI LOKANATH MISRA: Now,
the turn is mine. I must be allowed.

SHRI BHUPESH GUPTA: Let the
Arab have his turn before the
Israeli’s turn comes.

SHRI D. L. SEN GUPTA: Sir, on
a point of order. After the Prime
Minister makes a statement it is fhe
right of Members to ot a question
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by way of explanation, not for making

speeches. But speeches have been
allowed. I appeal to this House,
through you, Sir, let there be a

thorough debate. Let time bhe allot-

ted for a thorough debate about
India’s

(Interruptions)
MR. CHAIRMAN: Mr. Bhupesh

Gupta, have you finished?

SHRI BHUPESH GUPTA: I am
finishing. Is the Prime Minister,
aware that the Israeli Consulate in
Bombay is being used to carry on
propaganda which is contrary to our
national position m this matter?

MR. CHAIRMAN- a
motion already admitted for a de-
bate, and therefore I would ask the
Prime Minister to reply on that
motion.

SHRI BHUPESH GUPTA:
to know whether the Government
has considered the advisability of
cloeing down that Consulate in  view
of what they are doing here.

I want

SHRI LOKANATH MISRA: Sir,
I am on a point of order. I had anti-
cipated this.

MR. CHAIRMAN: Mr. Gupta, you
must keep your promise, namely, of
not making s speech.

SHRI LOKANATH MISRA: There-
fore I have brought it to your ‘notice
that if you give Mr. Bhupesh Gupta
a chance vyou will have to give a
chance to us also.

(Interruptions)

MR. CHAIRMAN: Have you finish-
ed, Mr. Gupta?

SHR1 BHUPESII GUPTA: How can
T finish, if T am disturbed like this?
‘Regarding fhe procedure in the
"House ii is for you o decide. As'far
as 1 am concerhed, I shall never ask

you not to give them e chance,
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" why do you restrict me?

re. situation in
West Adsia

MR’. CHAIRMAN: That s hot the
question now. The understanding was
that you wil} only put questions for
clarification. I do not want you te

make a cpeech. That i3 all I want
now.
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SHRI LOKANATH MISRA: But, S,
he has made 3 speech, I da not ynder-

stand this. He has already made a
speech,

SHRI BHUPESH GUPTA: You can
also make a speech,

SHRI LOKANATH MISEA: Where
18 the time? It is already 1.20,

SHRI BHUPESH GUPTA.: Why are
you agitated? I am pot an Arab.

AN HON. MEMBER: He is aot
Israel1 either.

SHRI BHUPESH GUPTA.: 1 do not
Know ahout that.

MR. CHAIRMAN: Please keep your
pPromise that you will only ask ques-

tions angd this will be the last gues-
tion,

SHRI BHUPESH GUPTA: Sir, I
have done my job because the Swa-
tantra friends are angry and that 1s
the hallmark of my success. This is
the last question before I sit down,
In view of the fact that the Israelik
have killed our people under condi-
tions which the Prime Minister has
described as cold-blooded, pre-planned
murder, is it nat proper to consider,
if only on this ground, the question
of closing down the Israell Consulaie
—we have not got full diplomatic
relations—in Bombay and may I know
whether the matter is under consi-
deration® Andgd I do hope that the
Prime Ministey will not submit fto
pressure but come out with a bold
and forthright statement calling the
aggressor aggressor.

MR. CHAIRMAN: Mr. Lokanath

"Misra. Put only questions.

SHRI LOKANATH MISRA: TBut
You have
not yestricted him.
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SHR] DAHYABHAI V. PATEL: If
you tolerate Mr. Bhupesh Gupta. why
not tolerate others too?

MR. CHAIRMAN: Al
ahead.

SHRI BHUPESH GUPTA: You give
them a chance; I know they will fail.
You will see that they will not be
able to make it.

SHRI LOKANATH MISRA: An
attempt has been made

SHRI M. M. DHARIA (Maha-
rashira): Sir, on a point of order.
According to Rule 251, 3 statement
may be made by a Minister on 2
matter of public importance with the
consent of the Chairman but no ques-
tion shall be asked at the time the
statement is made. The practice of
the House is to demand some clarifica-
tion but not to put questions. When
the rule is specifically there, how can
we put questions?

(Interruptiong)

SHRI LOKANATH MISRA: An
attempt has been made to make a
point that Israel is the creation of the
imperialists and even my Communist
friend, Comrade Z. A. Ahmag has
saig that it is an attempt of the
imperialists that the Israel Govern-
ment and the State of Israel should
continue to exist. May I ask the
Prime Minister to kindly enlighten
the hon. Member that it was also the
USSR who was a co-sponsor and may
I ask whether Dr. Z. A. Ahmad con-
siders the USSR to be imperialist?

oYY/

right; go

SHRI BHUPESH GUPTA: It you
want

SHRI LOKANATH MISHRA: If
there is a dialogue I am capable of
it. Anybody on the other side may
or may not be but I am at least capa-
ble of it.

The second quesiion is this. We
have z joint venture for manufactur-
ing HF-24, a kind of aeroplane, in the
the UAR. Now the U.A.R. Gov-
ernment and the Indian Government
have put in their investments and. ...

| KAJYA SABHA |

re. situation in
Prime Minister
SHRI ARJUN ARORA: No invest-
ment of India is there.
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SHRI LOKANATH MISRA: At
least the Indian technicians are there
and I would like to know categorieal-
ly from the Prime Minister, in case
this war continues, whether she would
allow Indian technicians to be used
by the UAR against Israel because it
involves India alsc directly in the
war. I would like to have categori-
cal replies to these two questions.

MR. CHAIRMAN: Mr, Jagat Narain;
put only questions please.

of Fma ARy (giamr) o §
T HET AEEAT ¥ &Y mATH qEAr
ARAE | IR T8 5 fF sy
TIFL § WX Igv gwen fear &
ffedt sifaa & o Feequr are
AT & WT I9Y 9w T @, ar few
‘r‘wq\ommtoﬁm%fﬁq
HIRT AT A WA P owAT Ay qny
X " W a9, dfsww faww
HOT FT T P 3w oA ¥ §
Feferdt 7 ST argr § fw
Tl we sfear & afat wmw

g 7

@ 1T § I 3y AT wgAr
g, A1 g Sxnfuge Wy £U% RIT
far % § sat et ¥ fag e
T ww fear § aw & ogard
B F S W At ¥ 1 I
ARy & fag maAde wTE giEam g4
FL G &, I A9 @ F faw
FAT 3T FI W § 7T I7HY 5
FT AT TS 5q9 §Y @T & a1 77,
T A & g svgar g7

SHRI D. L. SEN GUPTA: May I
know, since the Houses of Parliament
are in session and we are vitally
interested in this, whether the Prime
Minister will think it advisable -0
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debate in the Houses of Parliament
before committing the nation to either
side and before taking any view?
Becondly, has the cease-fire resolu-
tion of the Security Council been
accepted by the warring countries?
If it is not so, what role cur Govern-
ment wants to play in effecting peace
between the two countries? My third
question is, what are the names of
those Indian soldiers killed in the
conflict and their ranks?
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DR. ANUP SINGH: 1 have three
questions to ask the Prime Minister.
(1) It has been suggested by the
critics of the statement that whereas
the stand 1aken by our representative
in the Security Council is correct and
they seem {o subscribe to it, the Gov-
ernment of India here has taken a
different stand. Is it or is it not true
that everything that our representa-
tive has done in New York represents
the stand and opinion of the Govern-
ment of India?

~(2) Is it or is it not true that non-

alignment does not  necessarily or
does not mean neutrality? Non-
alignment simply means our right to
judge each and every issue onp its
merit. Is 1t not & fact that we have
done exactly the same thing on this
occasion?

The last question is with reference
{o the resolution we have sponsored.
will the Prime Minister be good
enough to tell us whether or not we
are going to pursue it any further
because if we do not do it and allow
the Israelis to reap the benefit of
aggression, then it will simply mean
putting a premium on aggression and
anyone can march or take initiative
and if he is allowed to ratain it, with
impunity, I think we will be setting
a very bad- precedént?

SHR! ARJUN ARORA: The Prime
Minister has > expressed a certain
amount of happiness at the Security
Council Resolution which very inade-
quately deals with the situation
pecauge it merely calls for 2 mere
ceasefire grid thus may enable Israel

{ 7 JUNE 1967 |
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West Asia

to have the fruits of aggression. The
Resolution of the Security Couneil
is very inadequate. In 1956 also
Israel was the aggressor. The world
condemned the aggression.
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MR. CHAIRMAN: Put questions for
clarification.

SHRI ARJUN ARORA: But some-
how Israel was alloweq to refain in
1856 the fruits of aggression. The
correct approach in the matter js that
the two sides should be asked by the
U.N. to go back to their 1949 positions.
May I know if the Prime Minister
will instruct our representative in the
U.N. to take up this matier and see
that the UN. iake< 4n attitude which
denies Israel all gains of aggression
whether it is the aggression of 1048
or 1856 or 19872

MR. CHAIRMAN: The hon. Prime
Minister tp reply.

SHRI BANKA BEHARY DAS
(Orissa): We are neglected.

SHRI AWADESHWAR PRATAP
SINHA tBihar): All of us are neg-
lected.

MR. CHAIRMAN: I gllowed Mr. Sen
Gupta. 'The Prime Minister.

SHRIMATI INDIRA GANDHI: The
debate has revealed unanimity on our
Resolution that the conflagration in
West Asia should be extinguished as
soon z& possible, Our gwn efforts have
all along been directed towards
achieving this. One hon. Member has
talked of cons-nsus but the entire
House has il essed the consensus
which now exXis's between the Opposi-
tion Members themselves! They seem
to be so pleased with their new-
found toy of Opposition unity that
this is useq On all occasions even to
try for a consensus of diametrically
opposite views.

SHRI BHUPESH GUPTA: No.

SHRIMATI INDIRA GANDHI: But
no such unity exists. .
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‘SHRI BHUPESH GUPTA: No, no
party polities.
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SHRIMATI INDIRA GANDHI: I am
not sitting down.

SHRI G. MURAHARI (Utar Pra-
desh): This arrogance is not going to
Jast long.

MR. CHAIRMAN: Kindly hear.
(Interruptions)

SHRIMATI INDIRA GANDHI: That
is not the point. The quesiion raised
was of consensus of opinion on this
particular matter. The Congress is
"upited ip this policy. 1{ is the oppo-
sition whieh is divided. There are
bound t< be differences gn such an
important matter. Some hon. Mem-
bers have resented the fact that we
have talked zbout “escalation” of the
conflict. Bul that is a fact which
just cannot be bypassed. An hon.
Member from this side has already
said that at np time has non-align-
ment meant neutrality or sitting on
the fence and waiting for others
to make up our mind. We have al-
ways made up our own minds in the
interests of justice, in the interests
of peace and we shall continue to do
so. We have, as a matter of fact, on
this issue given the most careful con-
sideration and we have been mode-
rate as well as cautious. May I draw
your attention, Sir, and the attention
of the House that in fact two Mem-
bers have gone a step further than
I have in my statement. They are
hon. Members Dahyabhai Patel and
I thiik A. D. Mani. 71 did not *alk
about who started the war. It'is they
who named the country that started
'the war. I hope the House will note
this. The same Members who com-
Plained that at the time of the fight-
ing on our borders, certain countries
did not name the aggressor, dare to-day
—the same people and the same
parties—accusing us of trying to judge
between the two countries, Le* them
take wbatever line thev like. Tt ig
not my comeern—and it has nothing

[ RAJYA SABHA ]
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to do with me—but let them be &
little logical. It has been argued tha:
by making such a statement we have
in some mmysterious way weakengc
ogur capacity to play a conciliatory
role. With gll Jue respect, I must say
that this is a ridiculous propositiof.
Ouy past experience of the last 20
years has demonstrateq our capacity
to render useful service in the case
of peace and in each case we tock «
very definite, positive position. Th
has not prevented India from playing
the historic role that we played in
Indonesia, in Korea, in Indo;China, in
the Suez crisis and in the Congo. We
feel {hat an objective presentation of
the facts of the situation can help im
the restoration of peace in the present
perilous situation,

Some question was asked about pas:
aggression, I think the House knows
that the U.N. has twice condemned
Israel for aggression.

SHRI ARJUN ARORA: Israel .has
been condemned for aggression 2
times by the U.N, ¢

SHRIMATI INDIRA GANDHI: 1
would like to make it clear that we
are not against any people. Our sym-
pathies are always with the oppressed
those wha have had to undergo suffer-
ing but what has caused the sufferimg
of ithe Jewish people? Who has driven
them out of Furope where they were
distributed in many countries? The
people who are now the people of
Israel, belong to many countries. Why
did they' have to go out to find &
new homeland? It was because . of
the bigotry ang intolerance of ihe
majority communities of those ha-
tions. I sincerely hope because some-
times we do hear similar narrow
views in our own counfry— that we
will be very carefull about these
matters. ‘The Government of Indis's
view has always been one of tple-
rance. Not only the Governmeni
but T think oupr whole cultuyre and
history have pointed ta that way,



2703 Passports

LI C ity EIR O (L e
AE-CARRTARA LI U N o B

SHRIMATI INDIRA GANDHI (One
hen Member has made the pownt
about \he evacuation of the UN con-
ting.nt I do not know what he was
trying to prove 1 do not know whe-
ther he was trying to find an alib1
for a totally indefensible gitack again
h o Israel

SHRI RUNDAR SINGH BHAN-
DARI Wag it only because of eco-
nomy?

SHRIMATI INDIRA GANDHI This
18 entirely 1icorrect and I am told
that my colleague, the Defence Minis-
ter, has just now contradicied that
statemen:. When the UNEF was n
Gaza Israel knew 1* They knew
the position. They knew that this
contingent wag awaiting evacuation,
To atfack and kill these missionaries
ol peace was cruel and wanton Thele
13 phsolutely no justification for this
act The United Nations Emergency
Foice conmsts of abou 3,400 people
and the Indian contingent 1s about a
thousand Contingents of other coun-
11les are also there ang 1he sugges-
tion that we have been negligent is
as unworthy as 1t 15 ir1esponsible

The approved UN schedule pro-
videq for the repatriation of the
Ind:an contingent 18 on the 19th June
hy sea It was but natural for the
Government of India, 1n the interests
ol an orderly withdrawal of the vari-
ous contingents by the UN, to agree
*¢. the schedule and mode of 1epatria-
tion decided by the United Nations
Naturally we could no! dream that
Israel, knowing the entire situation,
would act 1n the way it did T am
surprised that al*hough hon Members
nave expressed a little sympathy for

the  hereaved families, they have
dedad w1 @ this matter 8o lightly as
not even to condemn this action

taken by Israel
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Asg regards the food ships there wild
perhaps be some delay and I am
sure the House will be glad to know
that an Indian food ship coming
from the U.S.A. was allowed to pess
through the Suez Canal. I do not
think there is any other point. All
the important points have been cover-
ed.

MR. CHAIRMAN: The House stands
adjourned till 2.30.

The House then adjourned
for lunch at forty-two minutes
past one of the cleck,

The Hotige reassembled after umch
at half-past two of the clock. Twuz
VicE-CHAIRMAN (SHRr AKBAR ALl
Kuiww) in the Chair

THE PASSPORTS BILL, 1967—contd.
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“the classes of persons to whom
passro ‘> and travel doeuments
referred to respectively in sub-
section (1) and sub-section (2) of
section 4 may be issued,”.



